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FORMA
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and BarkrlptcEBoard of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]
FOR ATTENTION OF THE CREDITORS OF M/s.Namratha Power Private Limited

RELEVANT PARTICULARS
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1. [Name of the Corporate Debtor M/s.Namratha Power Private Limited

2. |Date ofincorporation of Corporate Debtor | 13-10-2001
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3. |Authority under which Corporate Debtoris
incorporated! registered

Companies Act 1956, ROC - CUTTACK
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4. [Corporate identity No limited liability
identification No. of corporate debtor

U401090R2001PTCO17919
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5. [Address of the registered office and
principal office (if any) of corporate debtor

PLOTNO-128 (c), PRACHIENCLAVE
CHANDRASEKARPUR BUBHANESWR
Khordha OR 751016 IN

6. |Insolvency commencement date in
respect of Corporate Debtor

15-04-2021(Order pronounced on
12-04-2021 and received on 15-04-2021)
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7. |Estimated date of closure of insolvency
resolution process

12-10-2021
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8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

Narala Varalakshmi,
1BBI/IPA-002/IP-N00620/2018-18/11980
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Mail ID : ip.varalakshmin@ gmail.com

9. [Address and e-mail of the interim
resolution professional, as registered
with the Board

Varalakshmi Narala
H.No.1-8-588/29/A, Acchai Nagar,
Adjto RTC Kalyanamandapam,
Baglingampally, Hyderabad - 500 044,
Phone: +91 9000987444

Mail ID: ip.varalakshmin@gmail.com
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E Mail : rp.namratha2021@gmail.com

10.|/Address and e-mail to be used for
correspondence with the interim resolution
professional

Sankalp Restructuring Private Limited,
113, FirstFloor, Manjeera Trinity Corporate
Eseva Lane, Phase 3, KPHB colony,
Kukatpally, Hyderabad-500072

Email: rp.namratha2021 @gmail.com

11.|Last date for submission of claims

28-04-2021
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12)Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

NotApplicable
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Names of Insolvency Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each dass)

NotApplicable
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14 Ja) RelevantForms and
b) Details of authorized representatives
are available at:

Weblink:
https:/www.ibbl.gov.inhome/downloads
Physical Address: NotApplicable

Notice is hereby given that the National Company Law Tribunal, Cuttack Bench has
ordered the commencement of a ctﬂoratezi%olvency resolution process of the

M/s.Namratha Power Private Limited on 1
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The creditors of M/s Namratha Power Private Limitedare hereby called upon to submit their claims
with proof on or before 28-04-2021 to the interim resolution professional at the address mentioned
against entry No. 10.

The Financial Credifors shall submit their claims with proof by electronic means only. Al other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misieading proofs of claim shall attract penalfies

Date : 15-04-2021 Narala Varalakshmi
Place : Hyderabad IBBI/IPA-002/IP-N00620/2018-19/11980

Odiya Express Dated 16-04-2021

Financial Express Dated 16-04-2021




